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Mr. Harikesh Bahadur has asked
whether the U. P, Government has submit-
ted their recommendations. Yes, they
have done it and we are examining all thcse
recommendantions.

AN HON. MEMBER : What about area
restriction ?

SHRI NIHAR RANJAN LASKAR :
About area restriction, as you know, by
passing an Act here in Parliament, that was
removed. But immediately after that, there
was a hue and cry from Gujarat; they said
because of that, thcy were suffering. Again
we have to go in for this particular Bill. It
is a comprehensive one. We are looking into
all aspects.

AN HON. MEMBER : What about
Madhya Pradesh ?

SHRI NIHAR RANJAN LASKAR
Except four States, thc others have given
their comments.

About exclusion, there are certain re-
commendations also that certain communi-
ties should be excluded. But that does not
mean that they will be cxcluded. We will
examine all these and then take a decision.

18.C0 hrs

DISCUSSION ON STATEMENT OF
MINISTER OF EXTERNAL AFFAIRS
RE. HIS RECENT VISIT TO

SRI LANKA

MR. DEPUTY SPEAKER : Now we go
1o the next item. Discussion Under Rule 193,
further discussion cn the statement made by
thc Minister of External Affairs in the House
on 2nd August, 1983, regarding his recent

AUGUST 5, 1983

re. recent visit to Srilanka 456

visit to Sri Lanka. Mr., Dhandapani was
on his legs. Mr. Dhandapani.

SHRI ERA ANBARASU (Chongal-
pattu) : On a point of order. Yesterday
during my speech, 1 said* But without telling
me it has been expunged, I want to know
why. (Interruptions)

MR DEPUTY SPEAKER : There is no
point of order.

SHRI K. MAYATHEVAR (Dindigul)
It should not have been expunged, (/nterrup-
tions),

MR. DEPUTY SPEAKER : If anything
has becn done, it shall be under the rules.
You can mect the Speaker or myself.

SHRI K. MAYATHEVAR : Are you
going to expunge it ?

MR. DEPUTY SPEAKER : That is all
right. Please sit down. 1 have told you., If
you have got anything, you can come and
sec me or the Speaker in the Chamber.

SHR1 K. MAYATHEVAR : What he
said is hundred per cent correct.

MR. DEPUTY SPEAKER : Mr.
Dhandapani.

SHRI . T. DHANDAPANI. (Pollachi) :
The whole House 1s agitated over the
killings and murders of Tamils in Sri Lanka.
Right from the 26th of July, cutting across
party lines, all political parties, whichever
ideology they profess, condemn the draco-
nian law Sri Lanka government has enacted
yester-day.

As far as this issuc is concerned, my
Party's stand is very clear. We do not want
to takc any political advantage out of it. Our
clearcut position is this. Even though a call
attention was tabled, I was the first person
to approach the Speaker and requested for
a full-scale debate. Of course, Speaker.

Expunged as ordered by the Chair
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in his wisdom, has admitted a call attention
motion to which I protested. 1 wanted a
full-scale debate on the 26th. I was so
happy that day that the Hon Minister for
External Affairs was kind enough to be
present in the House and he also
agreed for a full-scale debate. But, at the
same time, we, all the Members of Parlia-
ment, from the south have been called for a
meeting.

SHRI M. RAM GOPAL REDDY

(Nizamabad): Why South ? All were called.

SHRI C T. DHANDAPANI : May be,
but particularly we were informed like that.
After that we have been told that only
Members belonging to a certain political
party were meeting. Then from our side we
offered our co-operation with all political
parties to stage a dharana or demonstration
in front of Sri Lanka High Commissioner’s
office. That was not also accepted. Then
threc groups went there and met some
officials and we handed over some memoran-
dum and we lodged our protest against
the killings and other things. So this
is the position Why I have said is this
that yesterday unnecessarily one of our
fricnds dragged the name of my Party.
That is why I am telling. But nobody was
agitated when news papers like The Hindu
and others published reports of riots in
Jaffna and killing of many people. Only the
DMK was agitated over it 1 must say. I am
very proud to say that it is we who took up
the matter. 1 am not saying this to hurt
anybody’s fcelings or to offend any body.
Just I am telling the fact.

‘From the 25th onwards there were
rallies, there were demonstrations and
bandhs in all metropolitan cities. In Bombay
the Tamil Peravai organised a rally
which was attended b more than 2 lakhs
people. They took out a very big proces-
sion...

PROF. MADHU DANDAVATE
(Rajapur) : Bigger than Madras cven.

SHRI C. T. DHANDAPANI : Yes,
bigger than the Madras rally. Then there

was a rally in Calcutta also. On behalf of
my Party bandh was called and within 12
hours time, five 1 khs of people gathered
in the Madras city. Secondly, an all-Party
Committee in Tamil Nadu called for a
bandh on the 2nd. That was a total bandh.
All Parties including the State Government
participated in it and the Central Govern-
ment offered its participation,

Then, only, 1 thought that this issue
pertained only to Tamils, if it related to the
whole of India, the bandh would have been
at the all-India level. I can presume that
the Central Government itself was convinced

that the matter was related to the Tamils.
However, Sir, T am thankful to the Govern-
ment, that is, the Central Government, for
participating in that. Three people in
Karnataka were killed while they were
participating in the peaceful demonstration
and the procession.

In Tamilnadu, some enthusiastic youg-
sters, those who could not bear the torture
and the killings of Tamils in Sri Lanka, got
themselves  self-immolated and died in
Tamilnadu. Yesterday, there was a bandh
which was called by the DMK Party—the
rail-stopping bandh—the rail roko bandh.
According to the Chief Secretary of the
Tamilanadu Government Central has
instructed the Railway Dcpartment not to
run the railway service. All this is not
against the Central Government one must
understand this. It is not against anything;
it 1s against only the dictatorial regime of Sri
Lanka and to strengthen the Prime Ministers

hands. All the political parties were staging a
demonstration. It is an example, I would
say. Onc of thc important points is this.
Apart from having diplomatic contacts and
others, to rouse a public opinion is most
important. 1 would like to quote from a
letter written by the Prime Minister jn the
year 1978—27-1-1978 ; this was a letter
written by the then Prime Minister (Shrimati
Gandhi) to one Shri Vaikuntavasagam.
(Interruptions) The former Prime Minister
(Mrs. Gandhi) in 1978 had written the letter
to Shri Vaikuntavasagam, a Tamil from
Sri Lanka when he appealed to the then
Prime Minister, Mrs, Gandhj at that
time,
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She wrote the letter as the Prime
Minister to Shri Vaikuntavasagam, con-
soling him. This is the letter from her
to Shri Vaikuntavasgam :

“I have received your letter of 22nd
August. I am horrified to sec the
enclosured. The Janata Party Govern-
ment is going out of its way (o be
friendly the Government of Sri Lanka.
I doubt if they will wish to take up
the issue, the sufferings of Tamils in
Sri Lanka.

At this way all our attention is now in
elections. But I shall see if it is possible
to bring this issue to the nation and the
public in some other way."”

So, the matter is important to bring to
the public. That is most important. That
is the reason why we had staged a demons-
tration; we took out a procession and
rallies. 1 would like to say this. The
Tamil origins of Sri Lanka, of course, have
lost their Kingdom. Till 1833 they were
two separate entities till the British came to
the Island. Therefore, they are not out-
siders as others think,

But the Tamils now, once the rulers of
that country, have become orphans and out-

siders in their own land. This is the posi-
tion,

Sir, much has been said about the agita-
tions. 1 do not want to tell much about it
because already we have said about it.
But what are the reasons for these agita-
tions, particularly in Sri Lanka and what are
the reasons for the separatist movement.
One must understand this. Bankaranaike-
Chelvanayagam pact was entered in 1957
about understanding between Tamils and
Sinhalese and the present President, Shri
Jayawardene took out a procession. He
himself led the procession from Colombo to
Candy protesting against the pact. Then
Dudly Senanayake-Chelvayagam pact was
entered into in 1965. That was also opposed
by all. Thirdly, Sir, the District Develop-
ment Councils which they wanted have not
been allowed. Fourthly, the Tamil leaders
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agitating in a peaceful manner. Chclvanaya-
gam was known as Jaffna Gandhi. He
used to adopt Gandhian non-violent
methods but as time passed by the situation
changed. Then many youngesters have been
attacked and killed by Sinhalese.

Sir, Mr. Jethmalani was telling here
Indian Tamils and Jaffna Tamils. Sir, the
question is only Tamils versus Sinbalese.
Nobody thinks that there are two kinds of
Tamils. They think they can divide them
and rule but, Sir, even Hindu temples were
all destroyed. Sir, what happened in  1979.
Many peoplec and youngester were killed.
They were made invalid. They were killed
by the Sri Lankan people.

Sir, my friend Mr. Jethmalani and others
said that we must respect the sovereignity of
the State. Qur Law Minister is here and he
is well aware of (he International law
where now the sovereginity of the Statc
has gone and thc sovereignity of
the individual is more important than the
sovereignity of the State. In  this
connection [ would like to quote from
a book ;

“‘costly lesson that mankind has learnt
from the Nazi holocaust is that human
personality belongs not to Sovereign
States but to sovercign individuals...
human rights inhere in every human
being everywhere and are an inter-
national responsibility. The walls of
sovereignity are no longer impregnable
if behind them monstrous acts are perpe-
trated by a government against ilS own
citizens.™

Therefore, Sir, we must respect the sove-
reignity of an individual. That 1s most
important. A layman walking on the
street is asking us that the Government of
India should intervene because many of our
kith and kin are very much affected, many
of our people are killed, our relatives’
properties were destroyed, Naturally, we
have full sympathy for them and we arc full
of emotions. We wanted that the Indian
army should be sent therc. But many people
here said that - it would not be wise to do
so. They said that it would a foolish
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thing to do so. They here suggested that
there are many other courses which the
Government of India can take. For example
everybody knows that the Indian Govern-
ment is against racism. Everybody knows
that the Indian Government has made a
strong protest against the South African
regime because the South African Govern-
ment had awarded death sentence to 3
freedom fighters. We protested; not only
that but the Indian Government directed
our Special Representative in the UNO
to raise this matter in the United Nations
forum, On 17-3-1981, our Special Repre-
sentative raising this matter in the UNO
had exposed the hypocrasy of many
Western countries who not only had foreign
concern for human rights and liberty but
act with disgusting duplicity in their attitude
towards the obnoxious South African Govern-
ment which persists in its policy of aparthied
in defiance of world opinion.

So, Sir it, was raised in the UNO by
our Special Representative. In this context,
our Prime Minister had also urged upon
them for the commutation of the death
sentence. She said in the following
words :

«J have learnt with deep sorrow that
three African freedom fighters have
been condemned to death in  Pretoria.
They were carrying out the noblest
duty of people anywhere, that is to
ficht for their right to freedom.”

This is what the Prime Minister had
said. So Sir, in the same way wc appealed
to the Central Governmenl to intervene
when Mr. Jagan and Mrs. Kuttimani werc
arrested and werc awarded decath sentence.
The appeal was made in the following
words :

«] earnestly request you to move the
President of Sri Lanka to exercise his
kind clemency, commute the death
sentence on the two youths and give
them a fresh leasc of life.”

So, Sir, we appealed and pleaded with
the Central Government for the clemency of

the two young freedom fighters. My point

fs : Why can’t we plead for our own people
in Sr! Lanka ?

Secondly, we wanted this matter to be
raised in the UNO. ButI do not know
what is the difficulty with the IndiaR
Government for not raising this matter D
the UNO.

Thirdly, we wanted that the diplomatic
relations between Sri Lanka and India
should be snapped. But that is not done.
We had done so on some previous occasion.
For example, in 1969, we snapped our
diplomatic relations with Moracco. The
reason was that some communal] riots took
place in India and a meeting was called
upon by the Arab countrics in Rabat,
capital of Moracco. There in the meeting

our representative was not allowed to attend
the meeting.

SHRI ATAL BIHARI VAJPAYEE
(New Delhi) : That is not correct.

SHRI C.T. DHANDAPANI : The next
minute we snapped our ties with them. Mr.
Jethamalani and other Hon. Members sug-
gested that we should not interfere with the
sovereignty of any other country. But
what happened in 19797 The Indian
Government was in power, supported sepa-
ration of Western Sahara.

We supported the revoluntionary
movement against Morcco in November
1979 which was their internal matter,
It had appeared in the paper. Suppor-
ting a particular movement is only
for the convenience of an individual, not
for the convenience of an individual, not on
the basis of human rights or any principle.

Our Hon. Foreign Minister hasi mmedia-
tely visited Sri Lanka. The Sri Lanka
Government did not allow him to go around
although he wanted to go. For example, he
went to Kandy where there is a Tamil Asso-
ciation. There were 200 tourists from Tamil-
nadu. He%was not allowed to speak to them;
he was not able to enter into that place to
find out their position. So, he could not get
any information what was happeding there.
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The day he visjted, while he was discussing
with Mr. Jayewardene, 33 people were killed
in Colombo alone and 22 peoplc k led in
the Chettiar Street. I do not know v hether
it is a fact or not. Today I received a tele-
phone to say that after the visit of our
Foreign Minister, the attitude of the High

Commissioner of India yas entirely different
from the previous days. He is not listening
to the sufferings of the Indians. This is for
your information. You kindly check it up.
He is not meeting any Indians now-a-days.
I got an authenticated news. I am not
accusing anybody. This is the information
got from my side from Sri Lanka,

Qur Minister had also said something
about this statement. We yere told that the
armies were consciously carrying out their
task ? I want to know what s their task?
Today it has appeared in the paper
that one lady escaped from Sri Lanka came
to Tiruchirapalli. She gave an interview.
She said as follows :

“Incidents of attack on Tamils in Sri
Lanka still continue despite the govern-
ment’s claim of normylcy in the island,
according o 4 woman passanger
who arrived herc from Colombo by
an Indian Airlines flight today. The
woman, who did not want to be identifi-
ed, told that she saw an ugly scene at the
government headquarters hospital in

Colombo yesterday. She said a group of
persons forcibly entered the hospital
all of a sudden and attacked the
patients who looked like  Tamils.
The army men at the hospital were mute
spectators. She said nobody came (o
the rescue of the victims. A few old pati-
ents fell at the feet of the assailants and
begged them not to attack even though
they were attacked and killed.”

This is the task of the army, How are
we going 1o believe that government ?
Who will believe the statement that the
army is carrying out their task ? FHow are
you going to solve this problem ? Secondly,
this is the paper which I have got.

I am quoting from the Ncw Statemen t
10 show that Jayawardene has decided, com-
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pletely decided,
population :

to liquidate the Tamil

“Under the Jawyardene regime, anti-Tamil
communalism has reached new heights,
because it has been manipulated directly
through the Sinhalese arrny and police
force and through the use of hired
thugs

That is the position. So, I do not think
that this army will protect our Tamilians,
1 do now know what they will do this time
also. About the other matters 1 do not want
to say anything, nor about the sufferings
and other things or other matters and what
we are doing now. This is a delicate,
matter.

We are shifting our refugees from
Colombo, Kandy and other places to Janffa.
According to my information the Sri Lanka.
Government has refused to accept our ships
to carry the refugees. There are more than
a lakh of refugees. They have shifted only
2,500 so far. There is no food at all : no
water. Even if they carry water to Jaffna the
people are afraid. They do not want to take
that water.

SHR1 K, MAYATHEVAR : It may bc
poisoned.

SHRI C. T. DHANDAPANI : Yes ;
they are so scared. 1 do not know what
would be the position. The Government may
think that if our people are shifted to Jaffna
area they will be safe. That also is not
correct.

One doctor, a seventy-four ycar
old doctor,—1 do not want to read
much — working in Kandy said, ‘“My
house was burnt. Again, I was shifted to
Jaffna, where also my house was burnt, 1
do not know what to do.”” This is a report
of Francis Payne of London Times. The con-
dition is like that,

MR. DEPUTY SPEAKER : Plcase con-
clude now.
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SHRI XAVIER ARAKAL (Ernakulam) :
Let him continue.

MR. DEPUTY SPEAKER : There are
many other speakers. I am conducting the
proceedings. It is left to him. How do
you know? He may conclude also now.

SHRI C. T. DHANDAPANI I will

take some more time.

MR. DEPUTY SPEAKER : Why do
you plead his case ?

SHRI C. T. DHANDAPANI : This is
onc part of the army’s rule.

Secondly, their Finance Minister, Mr.
Ronne Deinel and another Minister, Mr.
Cycil Mathew, both of them are directly
asking the thugs and ipstigating them to
attack and kill the Tamil. That is the
position and what this Government of India
is going to do, or to protest against this
with the Government of Sri Lanka, is not
known. This is the position.

Thirdly, the Sri Lankan Government
has been named as a racist Government,
not only by us, the entire world now says
it. The Guardian, editorially, says,

‘President Jayawardene had increasingly
come to resemble a dictatorial third
world autocrat with more of racist
sentiments.’”

So, this is a racist government, I do not
know what the Government is going to do
to deal with this racist government.

Fourthly--I do not want to deal with
much because you have already said
much about it—I want to mention only

one suggestion. This is with regard to......
(Interruption.)

SHRI M. RAM GOPAL REDDY : Only
suggestion (Interruption)

SHRI C. T. DHANDAPANI : That
is what I am telling, you could not have
felt as we do; that is what [ am saying.

PROF. N. G. RANGA (Guntur) ; Wha
told you? who says?

SHRI K. MAYATHEVAR : Thesc are

personal feelings. This is not the time to

laugh or criticise.

SHRI C.T. DHANDAPANI: First, I would
like to request the Government—I do not
want to say much about it — actually, I
humbly request the Government, first to
make some sort of an arrangement to stop
the killings I do not know in what way
to stop this. It is up to you to decide.
If you want to tell us, I do
not know whether you will act, or not, that
is a different question. At the same time, as
a Government you cannot tell us, what
action you are going to take. That is also
there.

I do not want (o ask in what way you
are going to act. But I want to ask you in
the name of all the citizens of India that for
heaven’s sake do something to stop killings.
Secondly, you can approach some neutral
countries to send assistance to Sri Lanka to
help the affected people there. As Chair-
person of NAM our Prime Minister can use
her good offices with some other non-aligned
countries so that those countrics can
influence Sri Lanka and tell them to stop
killings or they can come forward to help
the refugees and help the people who are
suffering from want of food and water. As

far as India is concerned, we are not tilting
to any power. So, we have many friends.
We can ask our friends to send a team of
observers. foreign diplomats. Their presence
will certainly help the people therc and the
Sinhalese may have some sort of fear and
they may refrain from killing the Tamils.
You say that India has got very good
relations with Sri Lanka. 1 accept your
statement. In that taste, why can’t you ask
Mr. Jayawardene to accept a team of
observers, diplomats from India to be
present at least t'll the time such kind of
atrocities are stopped ?  After ghig bittqt
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experience, I do not think both India and
Sri Lanka can remain friendly. So, I suggest
to the Indian Government to consider
snapping ties with the Sri Lanka Govern-
ment. This is a genocide. The Government
should come out with a categorical state-
ment that this is a clearcut genocide and

mass killing. Simply telling that they are
our friends and all that will not help. Sri
Lanka should be called a country of geno-
cide. Sri Lanka should be condemned as
rascist regime, 1 would also request you to
make an appeal to UNO for assistance and
other things,

There are boys who are fighting for the
liberation. Many people said that we do
not support separation. It is not a
movement of separation but a movement of
liberation. So, the Government must also
consider to recognise them in this way.

Finally, I would like to say that we have
already agreed to pass a resolution in this
House. I do not know what will be the
wordings of that resolution. But Massa-
chusetts, one of the provinces of the United
States, has passed a Resolution which 1
would like to read out for the benefit of the
House and you.

“WHEREAS, from ancient times
two nations, the Sinhalese and
Tamils possessed distinct languages
religions, cultures and clearly
demarcated geographic territories
until the British, who were chara-
cteristically  oblivious to  the
differenecs  between  these two
separate nations, imposed one rule
for the purpose of colonial ad-
ministrative unification; and

WHEREAS, since 1948, when the
British departed the island and
two unwilling nations were conse-
quently left under a unitary Govern-
mental, structure, the majority
Sinhalese faction has subverted
democratic principles 1o become
the new masters of the Tamil
speaking people; and---"
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WHEREAS, further evidencibg the dis:
criminatory and intimidating policies of the
majority, security forces recently went on a
rampage in the northern provincial capital
of Jaffha, almost all the inhabitants of which
are Tamils who make up approximately 20
per cent of the population of the Island,
once called Ceylon, thereby leaving more
than 500 people homeless.

WHEREAS, according to the Inter-
national Commission of Jurists, many of the
provisions of the Sri Lankan Prevention of
Terrorism Act and Public Security Act are
contrary to accepted principles of the rule
of law, internationally accepted minimum
standards of criminal procedure, and also
appear to be contrary to the provisions of
the Sri Lankan Constitution; and

WHEREAS, the Massachusetts House
of Representatives does not wish the
Commonwealth to contribute to the revenues
of Sri Lank because of its violations of the
human rights of the Tamils, and so on.

It is a big Resolution passed on 9th
June, 1983 in the Parliament,

The American Congress also has passed
a Resolution. I would like to quote :

(1) encourage the Government of Sri
LLanka to declare its intentions to
withdraw troops from the Tamil
areas of Sri Lanka in a phased and
orderly méanner; and

(2) reaffirm United States Government
support for full restoration of human
rights as a means of promoting self
determination for the Tamils.”

These are the Resolutions passed by the
Congress and one of the provinces in the
United States of America. Therefore, by
saying this, T also appeal to the Government
to express our concern and anguish. I
request the Government and the Chair also
to pass a Resolution on this line so that let
the entire world know what is happening in
Sri Lanka and we will be giving a lead to
other nations to condemn the racist act of
Sri Lanka. By saying this 1 conclude my
speech. Thank you.
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 SHRI K. BRAHMANANDA REDDY
(Narasaraopet) : Mr. Deputy Speaker, Sir, I
welcome the statement of owr Foreign
Minister made on August 2, regardiog his
recent visit to Sri Lanka at the instance of
the Prime Minister. I and in fact the whole
House I think, wish to express their apprecia-
tion of the handling of the situation ably by
the Prime Minister and the Foreign Minister,
Mr. Jethmalani, while initiating the debate,
seemed to me to have spoken rather in a
philosophical vein but his appreciation of the
stand taken by the Prime Minister expressly
stated here is very refreshing though in the
concluding portion of his speech he left a
small sting. It is acknowledged that the

Prime Minister and the Foreign Minister
have taken a very balanced sobre, mature
and restrained attitude in regard to this issue
in spite of the fact that there is anguish in
the entire country, in all the people of this
country including the Tamils having in seve-
ral regions of this country. In fact, as has
been mentioned, there was a larger proces-
sion in Bombay than possibly in Madras
consisting not only of Tamils but of many
other people living in Bombay.

So, it must have happend in Calcutta and
in other areas as well. Therefore, it should
leave no room for any doubt in any Tamili-
an that this entire country is not behind the
Tamilians in their suffering.

It is a horror to see the Sinhalese com-
munal passion, which rose to a frenzy, as a
result of which loot, arson and, possibly
rape, and killings have taken place. People
believe in some quarters that they are conti-
nuing to take place. We are very sorry to
be told by the press that allegedly the army
and the police, who should be the guardians
of law and order, who should be the protec-
tors of the liberty of the citizens, should

be themselves involved in these killings. It
is indeed a matter of great pain. The but-
chery of unarmed political prisoners under
confinement in jails reminds one of the
Jallianwala massacre having been acted
in Sri Lanka. It is a great pity that Shri
Jayewardene, who had been in office for
quite some time and who had been dealing
with several nations in this world, should
not have thought it fit even to express sympa-
thies to the victims, or even to ¢ondqle the

relations of the deceased, much less to con-
uemn the alleged involvement or encourage-
ment of the army in these mad killings.

Sir, let me be pardoned, if I am compel-
led to say that Shri Jayawardene, I am af-
raid, is making himself more and more vul-
nerable to a remark that he seeks political
advantage by posing himself as a Sinhalese
communalist than as a national leader. His
reported statement that ““India may attack”
or “if India attacks, will you and you help”
exposes him to a legitimate inference, parti
cularly in view of his known attitude to the
question of keeping the Indian Ocean a zone
of peace and some other matters connected
with that, which the Foreign Minister very
well knows, which we also know to some ex-
tent. His belated statement that this is
without substance speaks more than what
it actually says. The belated denial—I do
not say denial but rather watering down,
if I may say so—may be the result of a

realistic appraisal; I wish it is so or ‘that
grapes are sour’.
This is in spite of the fact that the

Prime Minister took the earliest opportu-
nity at Madras and elsewhere to say that
this is an internal matter; and though the en-
tire nation is greatly agitated, worried and
dismayed at the happenings in Sri Lanka,
she called for restraint, which displays equip
oise and balanced judgement, which India
has in its blood and in its tradition.

That the Prime Minister took the earliest
opportunity to send the Foreign Minister to
Sri Lanka to speak to the President and
that she also is reported to have spoken to
him directly on the telephone are evidence
of her great concern in this regard, This
at least should have re-assured Shri Jayewar-
dene of the honest intentions of India. India
is a peace-loving country, a freedom-loving
country which, at no time, in thought, word
or deed has thought it fit to make any design
on any country. It is certainly a very help-
ful coincidence -that at that very critical
juncture, the seven Foreign Ministers of
South Asia were meeting at Delhi. It is very
good of our Foreign Minister to have talfcn
the opportunity to speak to the Foreign
Ministers concerned, particularly of Pakistan
and Bangladesh, including Sri Lanka, and
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their reported statement or thcir reaction
appeared to be helpful. 1 feel, Sir— excuse
me if I am wrong-that our Foreign-Minister’s
disguised warning has gone home. I am glad
that India in line with its great tradition is
rushing food, medical and other supplies. 1
am glad about it. But I must also say here,
whether sending away Tamils from the
Southern areca to a northern area is a good
thing or not, the Government must consi-
der. After all, any country in this world
today has a composite Society. Irresp€ctive
of wherever they are concentrated, there are
bound to be minorities, either linguistic or
religious or any other, and it is in the inter-
ests of the governments concerned today
as much as possible to secure the confidence
and support of the minorities.

Sir, 1 want the House to appreciate two
or three things clearly—that the Indian
people are in their heart and soul with
Tamils in India in regard to the inhuman
suffering of their kith and kin in Sri Lanka.
There can be no doubt about it. Shri Dhan-
dapani or his Party may not have any mis-
givings about it. We are all one. And I

wan! to say particularly not to Dhandapani,
but generally that no political leader of any
hue or colour should try to rouse the pas-
sions amongst Tamilians particularly and
seck short-term political advantage. This is
very necessary and I want particularly to tell
my Tamil friends who are close to my heart
that irrespective of the provocation of any
leader or sub leader, because the Govern-
ment of India is doing all that is possible
and is prepared to do all that is possible,
they need not feel apprehensive and need
not unnecessarily damage the issuc.

19.00 hrs.

There is another thing. Sir. You may
agree or you may not agree. But I have my
personal opinion that this is a matter of
some international dimension requiring India
to keep in mind all possible perceptions and
acting warily and also along side keeping
themselves in close touch with all countrics
concerned. Sir, Shri Jayawardene and his
Government would be well advised—I am:
not his adviser but I have the right to say’
and speak here—to keep their head calm
and cool and make realistic gestures (o
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inspire confidence in this large minority of
3 millions which may not be merely wished
away or even washed away. Strong arm
methods like disenfranchising or curbing
the civic rights or even banning Parties may
look attractive when they have a large legis-
lative majority, but in the end, they are
bound to prove harmful to the peaceful
development of Sri Lanka and also harmful
to the forces of integration in Sri Lanka it-
self.

Sir, yesterday, Shri Madhavrao Scindia
while opening the debate on our behalf,
apart from the good speech he made gave us

some figures as to how from year to year in
the last decade, employment of Tamils and
admission of their children to educational
institutions were steeply declining. Because
of this and other discriminatory measures,
the Tamils will be naturally nursing
grievance. It is also conceded—it is reported
in the Press—by the Sri Lankan Government
that the implementation of programmes
intended to benefit the Tamils were tardy.
It is, here, that the Sri Lankan Government

can do something to push forward pro-
grammes and to give help to the Tamils to
inspire in them the confidence. Therefore,
the Sri Lankan Government should try to
rectify the situation and bring goodwill in
their country.

-

I am sure the Government of India—
there can be no doubt about it—the Prime
Minister and the Forcign Minister will do
everything in their capacity to do what is
just and possible consistent with the legi-
timate grievances of the Tamils in Sri
Lanka and consistent with the dignity,
security and respect of India.

SHRI RATANSINH RAJDA (Bombay
South) : We are told that the Prime Minister
is going to make a statement. The Prime
Minister is going to take the House into
confidence about the latest developments.
If that is so, we would like to express our
opinion after the statement about the latest
developments is made.

Actually, the House should be kept in-
Jormed every day of the latest developments.
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Y Tatg wgE (ggIeAgR) o fewd
TFT T8, e forg w9 97 g9 a8y
FI E 7, 37 98T &1 TSF AAT € | 39
WET 93 qgH G gU gH A9T Sl a3
W F1g T@Ar gem T gA e &
sard F1 o geery &Ar  grm faad
gy, foma asita, fras wox sAt-
wie gatfaT gn € ) uF avw F AT E
foasy W & gwvr swAT @A QT @
7 | faF1 v freage sNsEFr § & o
gawr afnaqre # g ar fegeara & fead
feedr ¥ 2 1 g% awd afwerre, & wrzay
¥ UF qIT ATE JIT 9T FF [T ATEA
f6 3 oF ar@ #1 stgF-amq &7 F
fgrgeam & w@a ardAr gT HEHY A1
AATA &1 8l, SAS ST g, #AF AT
wafyd 1 g1, 98 9% IH@ H FaAR
AAFE | IqF W 787 I5q1T 2 &Y IS
e, ST WY QAT & AFAIF BT W 2
g 9gT & ArRel ¥ zfeqsy 1@ %7 g,
& gg a9 @A ¥ A9Ar 91Ef T aF
¥ FgAT AT § fFa I5 AGAT IFEHE
FT AT & dF FFFT FJUAL JHAIF graT

g |

SIS ST gH a1 (g & Al gWIX GIHA
I AN E ST AR g7 § A1 IHY A
qg ¥eF g (a7 gWIW FgT AT AITH
gl & | f95@ 37 ¥, yorga §, fawag
¥ guI deg® @1 € | QY gI@ o
g &g aig A At & gwwar g fw
JgT AT & g4 F Atz FrAAr
arfg

19.00 hrs.

[MR. SPEAKER in the Chair)
st o ey wwtar war 6 g ggd

& WA § q@d q4g) aq1 91fgq, ag
1T GET E | BH A9Y FqT AFA & FIq
@At arfe | qnT sar f& & et g
EHITT 77, TEAT &I AFANT IF q37 96
ST § 9 g9 dg *@d & f& gaik o19q
AT &1 WITA arer @l § o oggi &1
grFz, gfaw, nefrfaegqa Y anfas
e | 9% JAFEE g SR K AYq @A
fafaeer wrfga & ofr migw fafaex
arfgar § f& 93 3 5o fa=faer & s@
FI a #t wgggq grgd & geafEd
TATATT AIEHFIT § AT 1A UF gA1FH Hl
fer=ress X 37 F a1Ix # 4T A FE
A1 % qF JIHAT 7 @A A1 AT IS
qra fe® gt § #9ifs agi 9T oF @
FegfadY & w wga €, T G § gl
STAFIN 9T GHTA €l | uEr gra H
garr fosh a¢ SITar 8 | A% g WISl
aifag fagens N afmay #1 AT9q &7
giqr @1 arag gIe wgdr, f& agl &
YKL 3G WIHST &1 21% dIg ¥ @1 |
gIg AKHIT A% IIq 9g @ § fF 3@
"I & F1H F sr@ary A faqrEd g 2,
Sy gar @war g & agr 7Y gfaq, At
A1 Fifwa § | 57 @ H gER faq aga
g gaar @ A @ K gHR 9T
g foeward s ot g & gw fawan o
g ¥ 9gf 1 FIET & G A |
wafawr & fa TaT #a1 goT AT AT ET 39
arg &1 M gt =rfgr & ogar A
grr | w Awfaw 39 g few stran
gagidamg grarg | ¥ g *FEd §U
Ty =J1g 6 guy mad gevEy Aa A
Taars @ far & | A FS A goF AR
qrfeeqra g1, ARY, WITH, AT AT
A Y, FIE gHIR FIT AJHIT FIA H1
qALAT &1 @ arR & ¥ uw are e
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AIEY AT fF gE AT A a%g W
aTd &1 Fga g W =g & @R
®IRA qrfadl gz FHIE § 1 THM
qEIET AT & gAY AegFIT agd A
grzga ¥ g® uw T fwvas fa
¥ iR Fwvar =ifge + @7 asg g fF ogErd
Meawar wizw fafacey qifgar & Na37
F AT ag & F qa9s FgTF
avit ¥ g sigara gar g g fF gw A
A% HIATIT ¥ @A o @ g | AR
TIHIg graT— a@t s§ &\ H AfgaR &
FH ¥ g qQF § a1 q9q Ay G G
forar sitar 1 @a@ &gt FANA gAIA 9

g & gm aeifaat &1 ogwR @ 9% g |
39 WM &1 BH U IS &HIAI

aTfgd |

HIg §9 aXF 434 A g ar I9
JIH gl aF WA Qi F1 qreqgs &
ZH AT FIS gEaarg Agl g1 afHa
ST ATEEAIRS & 99 9 o9 fFq aw@ q
AT &I & | IWF T H ATY T&TATFH
gl &Fdl g, & T g g&ar @ | gaafar
g1z fafaee @ifgar & us feafaar ge
fear 2 f&5 amsNgA & e #1 ga
faafasr 7 gaFt sad& sme wfiaw
Sl Fd1 ® fFar g | ag aga st
T &, 21FEr ARA1E a1y arg g 1 afeq
R HETE F g1 FgAT gTar fE g
AT/ GHINT AT qA@ qoaig | fose
3T Y AIASIT | &® @I A SHIAI &
e B9ar qu agaw fgm g, dwmard
1% w=a1t U s afaw fear @1 gwar
g7 faar g, St z9 55& & faqu v god
fau yawa 4 fzar § A< faar § ) afsa
IAF 19T g WA ¥+ g1 fAfreey
atfear & ued zam@ 7 FANNITT F
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@ & FT T F1E T gE @
faserd eraq 1 Fifw Y g 99
feet qraer 7 snod T gark A=
FIFANT F G AP AQAES  [AFAT &
ga&! farae@ ar s & r zF &F
F15 T A 98 g afew guw & afay
FIT F A1 I I AT 7T T FI 10
AT IY AT H HIT gHIT 19 F1E
IEIATE 937 g1 A0 AT oy sy &
qgew ¥ TN AT @UFT g T0 I
sa& ard frERgrdr eng srqrsiara ax
S I AE AF AN E 1 g9 1A &
gUagg asT geF & fau g agd #%
ghd § | afes sg gr@a d awar g
gH AN #T 30T Agf T quod fF gy gy
AT fady mrwe 9z gafes g 993 2 a4k

gg FAXAT AT § |

# =idFT &Y TqIAE F1 A1 FI @7
ar 1 § &RA fafaeex qrga § awEawg
FI TG E | A &1 9FAT UHI g 04qT
¢ f& o &t g F3ar aga awd g1 T4
g | T dF ag A991 agi g A Frm
d guwar g f& wrag 3an  wid=r ok
Ygeaq T A= qregEId  Gar g
gfzwa glr 1 1971 & agt Gas st
aEFRY AT @cn F3 fear war g ) agr
39+ a1z fagats &1 a@wy saT aqr
fagr war ar 1 ggdr a9y e ®H oS
afas araT iy 7 F IFF A9 F:y
1% agfaag agl € a8 Fder gur
qrEd g ) wedd dn & ar ¥ fadw
METIATAF 31T FEAT &Y ¥ 0 qAWar
AT 91, IFT Y Trcqae g fFwar aar |
g7 ag qa gar a1 f& @13 qge w1 397
¥ fgegeam 7 & fqar srgam AR T
gyde #t agi 1 fafesafas 3 &
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stTaay | ag faafaar g Wt g war ar |
$ A faegearT oo FfFT 9T @
Tgq ¥ AN FT g 9T A TH B
fafesafar &1 gF agf frar w1 1 ag o
qgAT ¥ | T HT AGAT A AT | 1A G
gaX wATES S A JEHATA AT AT
aarm ¥, F, 39 ga&  faq s @ zaAr
Sageq wraar gr war & agEa gan
qraa 2 |

Fd IIL Y Fo 39 aig w1 gRAT
fear war ar 5 g guar #3 A1 =1fEd,
HOAt G W AT Fifgd | Far & qg
Fal ag qTHAT 09T fF g AFqGIT 7 A7
T} s arfed | @ ¥ FHOAT A
F&A ¥ | 927 9T AT WIZAl & A9
WY $© g1 IHET g4 A%T qTHSIG g% Q)
@t |F T AR E SA¥ dAFAE gL o,
JIfFT ggFT g qg7 BT AT AT AL @

(sageia)

aF g1 a8 & & srasr wla A
wardt =I1fgd | g ag f& o @Fd @
ITH HITH! T a1F g 4 AT FAT-HAT
st woft § s Afsfam et g &1 &«
arfz 3aF) faadt J=&t gt 95 A9y aR
J4r AEAAT FZqATT qET 7 Fgr § 39
¥ gafes g fF ag sl gadr 487 dI9Q
¥ afsy qifs sasr Agge & fF o
STHT 7IT HAT AR & 1 FAA ATH &
fad ga 73 Ad FT © 7, afews TiFaqw
w3z AT arfgd |

Fadt a1d 7€ € fF 39 7997 9T 3R
qgIEY AT9wT HWfzmw AwAd & ar @
AT FT geafra ga  fawerar sfgr
F7IfF a0rst AdY av A FY Y g7 way
fe Sug awa & | safed 7 qama w1
AT A HA &I HIfw FT |
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PROF NARAIN CHAND PARASHAR
(Hamirpur) : First of all T would like to
contradict an argument which has been ad-
vanced by Shri Rasheed Masood that some-
body on this side proposed that armed forces
should be sent to Sri Lanka. Nobody from
the Congress Party ever suggested this during
the debate. This must be clarified and this
remark should be withdrawn by him because

it is untrue.

Secondly, we speak more in anguish and
pain than in anger on what is happening in
Sri Lanka these days. It is becoming increa-
singly clear that the President of Sri Lanka
is working under an illusion and he is getting

isolated more and more.

MR. SPEAKER : We have alrcady had
a good discussion on this subject. The points

have been thrown up. Now the speeches
should be concise.

PROF NARAIN CHAND PARASHAR :
I would suggest one thing. The Father of
Tamil WNationalism had cxpressed one fear
sometime back His name was TV Chelvana-
yakam  He spoke to this effect : **Our
fundamental mistake Wwas not (o ask for
independence  when  the British left us.”
Against this background, the then President
of the Ceylon National Congress and the
first Prime Minister, Scnanayake had given
this solemn assurance : ‘On behalf of the
Congress and on my own bzshalf, T give the
minorities a sincere assurance that no harm
need they fear at our hands in free Sri
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Lanka.” This assurance should be kept and
the cordial relations that have developed
between India and Sri Lanka over the centu-
ries must be made more cordial. There was
a time when Ashowa’s son, Mahendra and
his daughter, Sangamitra fostered and pro-
moted the cordial relations betyecn these
two countries and there have been times
when people from Sri Lanka like Vir
Dharampal had also been coming. It is very
painful to note now that tbese relations have
been distorted and even the Sirimavo Shastri
Pact of 30th October of 1964 is honoured
more in breach than in the fulfilment.

The whole country as has been witnessed
from the debate, irrespective of political
differences and the States from  which the
Members come-has come to the view that we
are very much disturbed and pained over the
willings in Sri Lanka and the entire nation
is With the Hon Prime Minister and With
our Foreign Minister when they are expres-
sing sympathy for the people who are dying
there. The 1mmediate concern must be to
stop these Willings and I would just record
one appreciation from the other side also it
has been said--they appreciate the efforts

of our Government in this regard.

The cry for the severing of diplomatic
relations or the cry for sending troops there
are cries of desperation -\ hich need not be
heeded to, because it is not the consensus of
this House. The consensus of the House
is to promote friendly relations and to bring
home to the Sri Lanka government and the
President of the Sti Lankan Republic that
what he is doing is ultimately going to be
very harmful not only to the economy and

development but also to the unity of the
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country which has been professing and prea-
ching the message of Gautam Bhddha, and
of the great heritage given by Ashoka. With
these few words, I would join my Hon.
friends from this side and also from the
other side in appealing to the President and
to the people of Sri Lanka to see reason to
force their Government to honour the posi-
tive assurnce given to them by Shri Senanaike
in the solemn words that I had reproduced
and quoted.

Thank you, Sir,

MR. SPEAKER : Shri Rajda.

SHRI RATANSINH RAJDA : Sir, the
situation on the Island of Sri Lanka is pre-
senting a horrible picture of death and des-
truction, This House is called upon in a
very short time to give its approval—this
was discussed twice—on the note given by
the External Affairs Minister. There is a
bacwground to this. Over the last few years,
a situation developed and very little atten-
tion has been paid to the tension between
the ethnic majority and the minority of Sri
Lankan Sinhalese and the Sri Lankan
Tamilians.

Now, Sir, the basic thing which come
out of the picture is this. All the successive
Government in Sri Lanka have been delibe-
rately trying to support the detrimental
policy of pushing the Tamil-speaking people
to the wall. What happened was that the
population of the entire Sri Lankan Tamils
are pushed back to the well; they are discri-
minated day in and day out in the policy of
exterminating them that is pursued vigorously
by the successive Governments. This is the
culmination of the President, Jayawardene’s
speech in following and pursuing the detri-
mental and pernicious policy. But, Sir, this
policy has been pursued successively by all
the Governments. This is the glaring fact
which the entire world must take note of.

Sir, this policy has been pursued system-
atically against the Sri Lanka Tamils. When
I say this, I say so with all sense of respon-
sibility. I am not one who will say that we
must send our Army; we should march our

Army there. I would not say it. I would not
say that there is no sovereignty,

My Hon. friend just now had spoken
with all sentiments. He was right that
India is a mature nation and so, when we
speak, we must speak with maturity. Our
maturity should teach us and command us
that we should not speak something in such
a situation about which the people would
say that only the immature people will
speak. We respect the territorial integrity
of any nation. The Sovereignty of Sri
Lanka has been respected by us and our
Leadership, right from the beginning, has
been telling that we respect the Sovereignty
of Sri Lanka. There is no other question.

Now, Sir, this policy of discrimination
which | narrated that is being pursued, is a
pernicious and detrimental policy. Sir, the
Tamilians were not allowed to enter into the
universities. They were called upon to have
more marks than the local Sinhalese. That
was the policy of discrimination. In the case
of Government employment, army, the
policy and everywhere, the discrimination
was there. Ultimately, the entire policy
resulted into one thing. That was the
Tamilians were just thrown out from the
national stream; they did not feel that they
were the nationals of Sri Lanka. They were
Pushed to such an extent that they were
thrown out of the national stream. Since
others have talked about it, ] am not going

to repeat it. These are¢ the glaring facts.
This is the background which we should
bear in mind while understanding the entire
issue in a proper perspective.

Sir, having stated this, I would now
come to the statement of our Hon. Minister.

Sir. this statement I feel makes a very
apologetic reading. I congratulate the Hon.
Minister for making a very guarded state-
ment and a very tactfully worded statement
but at the same time a very glaring fact co-
mes out that when we said that the situation
in Sri Lanka causes concern in India imme-
diately the reaction comes and there is a
bogey, the bogey that India is trying to inter-
fere in the internal affairs of Sri Lanka.
Now, this is highly objectionable. Nowhere
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in the past any slightest event has taken
place where we have ever tried to interfere in
the affairs of our neighbours, We have es-
poused friendly relations with all our neigh-
bours. It may be a pity that sometimes
situations do arise when these suspicions are
created in the minds of our neighbours
but in this case we have not done anything
which would create any suspicion in the
mind of Sri Lankan Government. In spite
of that they have raised this bogey that India

is trying to interfere in the affairs of Sri
Lanka. How this bogey and why it 1s raised
is a pertinent question and we can draw the
conclusion—as right type of people who
have just learnt the things from international
events -——that it is the guilty coscience of the
Sri Lankan Government. They know that
they have massacred thousands and thousands
of Tamilians. They know that they want to
exterminate the minority in Sri Lanka They
know that they are heaping injustices on
them day in and day out and because of that
they are under the feeling of guilty con-
science and this guilty conscience is prevailing
in them which makes them mislead the entirc
world to say that India is trying to interfere
in the internal affairs of Sri Lanka.

Sir, we should not allow go unchallanged
the guilty conscience of Shri Jayawardene.
We shall have to expose this game black-
mailing. This is nothing but policy of black-
mailing India. Merely to say that there is

some c¢thnic relationship between our Tami-
lians and Tamilians in Sri Lanka and we are
concerned and our feelings are hurt is noth-
ing wrong. From this view point I would like
to suggest that this blackmail must be
exposed at the forums of the world.

Sir. having said this I would like
further to make certain suggestions. This
genocide which has been carried out
systematically by the government of
President Jayawardene they arc culprits
before the bar of the humankind and the
civilised world. Nazi Hitler had pur-
sued the same detrimental and pernicious
policy of exterminating and annihilating
Jews from Germany They are following
the same policy today and we must
expose them before the bar of the world.
Sir, their government is in the docks. The
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hands of Mr,
stained.

Jayawardene are blood

Sir, it is said that Lady Macbeth had
committed many sins in her day and when
at last she came to know that she has been
exposed then she started repenting. I do not
know whether wisdom will dawn on these
people who are bent upon pursuing the
same pernicious policy and they would
repent as Lady Macbeth repented. She
said that my hands are blood-stained and
if I try to wash them all the seven seas
will turn red My sins are horrible to that
extent horrible. Sir, the hands of President
Jayawardene are blood-stained. My language
may be a bit harsh but this is the truth
and truth must be told. We will have to
stare in the eyes of the Sri Lankan govern-
ment and tell them certain truths.

Sir, 1 do not know why our external
Affairs Minister, Shri P.V. Narasimha Rao,
was not allowed to visit the refugee camps.
I think he pleaded with them that he would
like to visit the refugee camp but permis-
sion was not given to him. If thatis a
fact, that shows that the Government of
Sri Lank, was reluctant to show the real
thing. Now, I think, it is high time we

should have made certain basic statements
with regard to the situation in Sri Lanka.
We have no intention to invade or inter-
fere in the internal affairs of Sri Lanka.
But at the same time, we cannot be a silent
spectator to the ostrich policy followed by
the Sri Lankan Government. We cannot be
a silent spectator as far as this situation is
concerned. We never encouraged separatism
as far as these minoritiecs are concerned.
After making the policy statement, which
1 think has alrcady clarified the stand,
we must approach the world and create a

world opinion so that the entire world
would know the truth and it would help
in bringing about an amicable solution to
the Sri Lankan problem.

SHRI K.T. KOSALRAM (Tiruchendur) :
Mr. Speaker, Sir, I am glad that you have
given me an opportunity to take part in
this discussion. Sir, the President of Sri
Lanka. Mr. Jayawardene had told yesterday
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the Sri Lanka Parliament that in the 10 days
of ethnic violence, 300 people have been
killed and 75,000 rendered homeless, He
has stated that large sums of money
have been given by certain vested interests
to the local thugs who have been sup-
plied with marked places for their attack.
He has admitted that the spree of murder,
arson and mob brutality was sparked by the
July 23 killing of 13 soldiers by the ex-
tremists.

Through the Public Security Ordinance
he has empowered the Army to kill the
extremists and cremate them without inquest.
Probably such a drastic step has been taken
by him to restore law and order. But his
Government’s effort to get the Constitution
Amendment Bill passed for taking away the
voting rights of Sri Lankan Tamils is a real

. sign of ethnic intolerance.

In 1948, President Jayewardene was
a Minister in the Dudley Senanayake
Government which denied citizenship rights
to lakhs of Tamils of Indian origin, disen-
franchised them and removed their 7 repre-
sentatives in the Ceylon Parliament through
the Citizenship Bill. After this, all the
successive Sri Lankan Governments have

been thriving on Anti-Indian Tamil origin
policy. Each General Election was followed
by mob violence against the Tamils of
Indian origin, who have converted dense
forests into money-spinning Tca Estates and
Rubber Estates. From 1948 to 1983, the
Tamils of lndian origin have been the
worst affected in such racial riots.

President Jayewardenc led the Protest
March from Colombo to Kandy agzainst
Bandaranaike-Chelvanayagam Pact in 1957
which talked of administrative autonomy
for Tamil areas of Sri Lanka.

Not only that, again he was in the lead
protesting against his own Prime Minister
Dudley Senanayake’s pact with Chelvanaya-
gam in 1965 recognising the rights of Sri
Lankan Tamils. Throughout this three
and half decades, the representation of Sri
Lankan Tamils in the government service
has been reduced to 5 per cent, in the Army,

Navy and Air Force to 2 per cent and in
the science faculties to 10 per cent. In
1981 the Tamil Library, which has been
the world-wide centre for Tamil studies
and Tamil culture, was burnt to ashes.
Mr. Jayewardenc was responsible for that.
All along, they are raising anti-Tamil, anti-
Indian slogans.

All my friends have already stated
what is going on there. President Jaye-
wardene has expressed his fear of Indian
invasion and his determination to go down
fichting and also his hope of staging a
come back. Then he has stated after the
expulsion of UPI Correspondent who flashed
the news about Sri Lanka seeking the
military assistance of USA, UK, Pakistan
and Bangla Desh. The UPI Correspondent
has asserted that he has positive proof
about Sri Lanka asking for the military
assistance of these countries.

Last year I had gone to Trincomalee
Harbour, which is called the eye of Indian
Ocean. Here at one stroke 700 ships can
be hidden. At the same time they can
have surveillance over the movement of
ships outside and can also attack them.
Therc are 105 Giant Oil Tankers in this
harbour. The Sri Lanka Government is re-
ported to have leased them to an American
Oil Company. The Sri Lanka Government

has also given this area for establishing a
recrcation centre for the American marines.
This was stated on the floor of this Housc.
I am apprehensive of threat to the security
of our country here. I had seen the
American Consul moving in Trincomalle
and pleading with the Chairman of District
Council for his support to American moves.
With 106 giant oil tankers full of fuel,
even the entire 7th Fleet caa stay put in
this harbour for months together without
being the target of attack. If this even-
tuality comes about, then there is real threat

to India from South. It is common know-
ledge that Sri Lankan economy is in dol-
drums and the government wants massive
investment from abroad. The US may
exploit this opportunity also. 1 wish to
suggest that if necessity arises according to
intelligence sources of the Government, we
should not hesitate to safeguard the security
of our country by blocking Trincomalee
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harbour with our Navy. We should also
launch a massive diplomatic move to
apprise the world community of the injustice
being done to the racial minorities in Sri
Lanka.

1 appeal to the people of Tamilnadu to
have faith in our Prime Minister and to lend
their whole-hearted support in all her
initiatives,

st go dAEEgar @A ATEIT
(fadezw) : s wga, fosw gwg
¥ g faga w9t s & S AAFT HT
qeq fFar 91, 39F @I¥ § IR S
aqre faar 2,98 amA greqg @ 9Aw
qgi o1 ATHT gAT &, I¥ ATAT F ATHIT
9T Agl fear g o ag aa@l § FE X
g1 & 397 Fg9Al HIX Freafaswar &1
Fqq FaTT | fegura &1 wifawEm 39 2 )
AT A F AT GAAE T T Fad & |

‘My day in Colombo began and
ended with meetings with the
President., In between I met the
Prime Minister of Ceylon, Shri
R. Premadasa and my counterpart
Mr. A.C.S. Hameed. 1 also met
several Cabinet Ministers both
Timils and Sinhalese.’

# 398 q=Ar wwar g f foss aar
Sl g9 98T U TH AINT 9T qg9 g% v,
& HIGIT G A9 5T qIHA & 91X §
S9Y F@ FEl g A1 I9F AT § IAFT
gfafssar aar 41, ag & s9¥ srAar
HqEAl g | HAl Agga 99 Fg1q ¥ fex
Fgd o |

‘I bhave hoped to meet the Leader
of the Opposition in Parliament,
Mr. Amruthalingam of the
T.U.L.F. but since he was not in
Colombo I could only speak to him
on the telephone.’

AUGUST 5, 1983 re. reccent visit to .S‘n‘fanka 492

¥ q9F #@iemw & wAT AgRT ¥
qeAr Frgar g & a1 srgafers & faaq
F1 19F! ggafa g & 78, g FAT

g7
g feT oo @319 | Fgd § |

“Both in Colombo and Kandy where I
went by helicoptet..."

§ goAr amgar g fF o gefiwre §
71 Y, §7T gg TET ALY £ ! ATTH! GEF
& o @7 sAgT S ag faar arfE
ang aredfaw feafs 7 o aF |

SHRI RATANSINH RAJDA : Then
you would come across the dead bodies,
That 1s why he was not allowed. There 1s
nothing to laugh about it

st go AT Atfgar 2o AEw™ : 59
foafesr F g W@ & I8 s@arA |
FaT ATE g AR K AraFT AR TH 9Ed
F1EATT IAFT G feam@r =S@gar g
U T FIG F JA-A9 Tgm AGIIL F,
‘qEATIT FAIRAT, ATAW HR FA
FIGET | 3] AT F AT § Jg @aAX
ars & f5 afggag a1 a1 aefear =
sfeat & faat 7 &F1 a8 & i I
FHA AZT T ATA T & WrEg-Arfaar ax

HATIT AT 91, a1 Za&1 afg=arg g
gra fear | gafay 3 faamw & garg

AT T ITY AN JgH I AGTX F1} &
foeT a3 IFE Fgr | dJg AT TIT & T
QAR | agq a4 397 & A F g@ar
9 R 9 A qeAT =TEAr § | Fifw
AT FEF & | IFFT qEard gt A@arQ
q P A FFA E

HEqe REIIG : ZIATA FI aIfAg
&y ?
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st go e Mfgarrga aw &

aefwai § aaar sraeel R I+EIEHT |

¥ Fgdl & f& gomdf vl & @y A
facar w4t ot a<fag w7 &1 warer # 9,
afeq sNEFHT FT G T IAFHT TXOTGT
HTT FT 92T FIF F gafa g & |
gors € 79999 ¥ famy ¥ FOIFIeT &
ar wr @ifs feafs &1 fagw 90 )
qreafas aar 7 47 8% | gwmR fadw #4)
FHIEN AT TNFIECTH 17 | F 75F & FE
T A 9T I 9T AT Ao gE afeai
€Y, 38 Jdt g€ o, g% @ gFF & |
d A% a ¥ AEAAT g5 AT &1 gy
STAAT AT & |

zq fagg g Fa 3 Aty o) =)
gL ogq F ageT ALY g | W19F g F
g gegt 7 I guIe fauedt e« & =i
UAASHATAT AT = F=qT a9 A
THF 7AY F1 a91€ & 21 gE qqr 98
f& 7z aurd segis feg amm ¥ fao &
e | 4T Igi4 g a91€ g9 arq & fag
q f S8 997 rqeT gHG HT AT FI
sffa®r & uszafg <t sgaga § AT
qI Arq F 7 FAT AT TITA HAT 1966
¥ 1977 TF qa19 F=t #1 feafq & @ &
AR fager @13 19 a9 § WY 7 w919 T
g | U1 48 gUIE I g A1q * {dqw @
g ¢ f5 F zaq aut § oY shewr ¥ a@
ARV AET & &7 KT GHEAT T A
FE F B AW TG FI qF 7

ST & wrcda g@ ¥ arfaal ax
ST AT U 1T sNAFT F W@ &
faeg &Y wraar a1 g€ ag faew a@
T € F qqAIT aXFIX &1 faRy Afq
FIATT FT ITEWOTE | T A9 A

2 ¥ w@w &7 8 fF sasr oF ey
ACT § | TITEF ST F1 yeAHFAT FIA §
g &1 T FT ATAT FAI & SR
fazasar & s=d dadr & |

agi @t agaret 7 gfaar wxowr g
sesT #1 geara) & favg ga F A
% agy 3o vyt & wg wwar g B o
gieT ¥ g9 ¥AT S g%a ¢ Safw gw
ggufees wrafaal sl Fefos anfaw
gfiraY & g qT S&d § | Y grew
T gu gfaar wT & weel F1 8 §HZ FT
gFHA 2 | gHIN F1d HIAY AT FI1T & 7

sar fs #7 foow afudgs 3 faa
qresl 93 g€ 9= 9T qIAd §Y HET A7
fir frel Y Trse & fqRar Aifa 21 araf o
grarfig & | ggt arg ag @ f gW A
fad a1 wT @y & R gL 41T ag 3
fr ga zadl & fag a1 FT aFd & | A1

gfxfeafa ag 2 f& 59 gw 397 faq 39
T8 #¥ gFa a1 gw AR sgl & fag

 FqT FT qFA & |

s\EHRT &7 & ATHAT HFAT Tgt ¢ |
ga wrgarfaat &1 gaear aqi § 0 g,
afarar # o & & 75 AT ¥ AR
qregw & sAAT Figar g fasw e A
g & auf, worfaar snfz wed¥ o 9«
yrgarfagl #1 Gwear 1 gF FE H
FraEY gLETT 7 F4ar fFwar ?

¥ i R g G T Argar | &
oA T & FX FYAT qrdf FT M A
sfrasr & qa wiwarfagal & &y a3
GATAT FHE FIAT F1gaAT § | AT s
FY & " #1 difer gg 4 faad oF
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TIFET FLIE gAT 97 | & IgFT 9@y
AT FIT FATT FIGT

The National Executive...

qEQE WEIIT ¢ IE F|T FI W &
ATT | FHTF Frfem

(s

HEQET AEITY : ATE AT

SHRI A. NEELALOHITHADASAN
NADAR : The National Executive Commit-
tee of the Democratic Socialist Party noted
with deep concern the recent development in
Ceylon.

While extending its heart-felt sympathies
to -the victims of unprecedented violence
caused by racial hatred, the Committec calls
upon the Government of Sri Lanka to take
as drastic action as may be needed to stop
this orgy of violence.

It calls upon the Gevernment of India
to extend all material resources for relief of
the victims and take up this issue which
borders on ethnic genocide with the U.N.
Human Rights Commission...(Inferruptions.)

MR. SPEAKER : Now Shri B.K. Nair...
(Interruptions.)

SHRI1 A. NEELALOHITHADASAN
NADAR : Let him resign and I mysclf will
resign. Let Mrs. Gandhi contest from my
constituency. 1 am ready to challenge her...
(Interruptions )

MR, SPEAKER : Plcase sit down new.
Order Please. Mr. B.X. Nair.

SHRI B.K. NAIR (Quilon) : Mr. Speaker
Sir, the happenings in Sri Lanka have filled
us all with anguish and excitement. It is not
a matter of Tamils alone, the entire nation
is concerned about it. The victims of this
horrer are not only Tamils, there are

AUGUST 5, 1983  re. recent visit to Srilanka 496

Malayalis among them, there are also people
from other Indian States among them. It

only happens that the majority of them are
Tamils. The entire nation is concerned about
this incident and we express our sympathies
and sorrows for what is happening in Sri
Lanka.

What has happened in Sri Lanka is that
the Government in power has nothing less
than declared a sort of war on the people,
on its inhabitants. They are not in small
numbers but about 2.5 million Indians and
persons of Indian origin are there out of a
total population of about 15 million. This
is a substantial number. These Indians have
not gone there of their own, they were taken
there for employment. They form the backbon
of the whole economy of Sri lanka. Sri Lan-
kan economy is based on plantations and the
plantations are developed entirely by Indian
labour. The ancestors of these people were
taken there by FEuropean planters about

hundred years ago and these hundred years
they have been labouring hard. They have
been shedding their sweat and blood for the
development of that country and it is only
because of them that this country has come
up to thc present level. Sri Lanka economy
as you know, is a rather weak economy, We
are poor, but they are much more poor. It
is entirely a plantation economy, which
depends on tea, rubber and coconut exports.
For their food, clothing, everything else;
they have to depend on import alone. They
get a small income from tourism also. It is
a very weak economy. Unemployment in

that country is growing. The recent drought
which affected vs, has affected them also.
Naturally, the question of unemployment is
very much there.

Apart from the question of the growing
uncmployment. what Shri Jayewardene is
aiming at is to build up some sort of anti-
Indian credo. India—baiting has become
very fashionable nowadays. Sri Lanka is
just on our door stgp and it is a small
country. Everything that we do will be built
up, dubbing us as being imperialist. Only
the other day Shri Jayawardene was referring
to the happenings in Uganda and even in
London, the anti-Indian agitation in those
countries, and asked whether the Prime
Minister would be sending her Minister to
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London and the other place. Sri Lanka is
in a peculiar situation. It is just on our

door step. Any instability in that country will
be conducive to instability in our own country.

So, we have to be very cautious about what
we say. The talk of army marching into
Sri Lanka is absurd It is highly dangerous
and even suicidal.

The economy of Sri Lanka being a
plantation cconomy, it depends on Tamil
labour. What is the objective or the game
behind the present agitation 7 In my v ew,
they are trying to drive out the Tamil plan-
tation workers so that their place can be
taken by the Sinhalese workers. But this
is pever going to happen. More than 70
per cent of the labour in the plantations
arc Tamilians. So, it is just impossible for
the Sinhalese to think of taking over the
plantation work.

Perhaps what is being aimed at is to
create an atmosphere of fear in Sri Lanka
and to say or project that Sri Lanka is being
thereatned by our country  Already, attemps
are being made all around us to create an
antli-Indian attitude. Smrall countries around
us are vying with each other to curry favour
with one big country or the other. That is
what we are finding. Shri Jayewardene is
tiying to create a picture of being in distress
or of being under threat of attack from
India. By taking this stand he can get
millions of dollars worth of arms from his
friends and that is what he is expecting.
This is happening in other countries. By just
creating the anti-Indian feeling, anti-Indian
stand, many other countries are profiting.

He is also trying to take an anti-Soviet
attitude. He is saying that the presence of
the Soviet Union in this region is a threat
to other countries. It is all being
used as a cover against what jis happening
in his own country, to get foreign aid and
arms supply for his country.

We should never be taken in by all
these things. What should we do ? We

should not lose our temper because there is
so much at stake. Our eyes should be
calm and clear we should not look at
things with  blood-shot eyes. We are
very calm. % We are actively

striving  for rendering  assistance to

the affected people through the Red Cross.
We want to help those people to the maxi-
mum extent possible. Earlier Sri Lanka
wanted ships to transport people from
Colombo to Jaffna. Now they say that
the ships are no longer required they will
be taken by train. My fear is that if they
are taken by train they will be massacred
on the way. So, let us try to awaken the
international conscience on this issue.

SHRI K. P. UNNIKRISHNAN
(Bedagara) : Mr. Speaker, this is the second
occasion that we have had during this session
to discuss there deeply disturbing events of
our southern  neighbour, which are
of wvital consequence (0 us in many
ways. The only differenee is that we have
had the privilege of listening to our
Minister of External Affairs, who
had been to Colombo.

Colombo is far away and yet so near,
just as the Tamils of Sri Lanka are dear to
our hearts but most of them at least are
- citizens of another country, another nation
State, We have to bear this in mind when
we discuss a question of this kind. But, Sir,

it is important to understand the present situ-
ation in Shri Lanka in many of its details.
Sir in a situation of this kind the choice of
our options and policy instruments are the
most important consideration that Parliament
should address itself to. What is the choice
of options that we have in a situation of
this kind ? What are the policy instruments
through which want to promote our interest?
Sir, I want to underline and say one thing

that it is not the first time that President
Jayewardenc has spoken  about  the
bogey of Indian invasion. Hc has been
saying this for the last few days and the
UPI correspondent, Mr, Stewart Slaring
who has been thrown out of Sri Lanka,
has said, after the External Affairs Ministers’
statements, that he stands by his story.

Sir, I would invite the attention of this
House to an interview given by President
Jayewardene to the Hindu of Madras as
early as 9th or 10th of May this year, where
almost unprovoked he bursts into an answer

by saying ;
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““Take Sri Lanka and rule it, You can-
not rule 15 milion people if they are
oppossed to it. If 1 am alive; I will
carry on the movement against Indian

invasion.’’

There was no question from the corres-
pondent, Mr, Katiyal which provoked an
answer. So, he has been building up stage
by stage through the speeches—whether it
be in the Parliament of Ceylon or in Sri-
Lanka or outside, he has been building up
this theme of the bogey of Indian invasion.
I would also beg of you to consider this
that it is not only the question of con-
flict between the interests of Sinhalese and
Tamils. It has been there for ages and even

after the Independence of Sri Lanka in 1948,
from Senanayeke’s Government to Jayewar-
dene’s Government every other Government
has been pursuing this policy. But what
is more specific and contemporaneous for us
to consider is this that he is not only in-
volved with the fate of the Sinhalese or
Tamils, but is also involved with certain
movements which are of global significance
I have no quarrel if he were to assert the

independence of his country or its sovereignty
or be brave enough to say almost touchingly
that he will continue his struggle for the
freedom of his country, These are the psy-
chological compulsions of his vocation
which I can understand. But what is more
important that we have to understand is
that is taking place in a parti-
cular international millecu. It is very
significant that in this very same
interview he referred to Mrs.
Bandarnayeke’s visit to New Yors during
the U. N. General Assembly Sessions in
1971 and then to Washington for having
a private lunchon with President Nixon
when the Bangladesh crisis was cmerging,
which has been contradicted by Mrs.
Bandaranayeke but she subsequently came
out with a statement almost saying that it
is in their national interests to be guarded
against what she would call the likehood of
an Indian invasion. This is very important
cecause as 1 said, the Western press has been
saying that this is a question of ethnic funda-
mentalism or Sinhaleses chauvinism, but
there is a clear design now, a design far
more clear today than it was in 1948 or
subsequently.
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Sir, that is what I want to say. Now, I
want to refer to one or two events if you
would permit me. One is the arrangement
they have entered into with the Voice of
America for granting transmitter facilities.

Now, I would like the Minister for
External Affairs and the Prime Minister to
tell us. As far as I understand, this is not
just a transmitter. This is closely to the
international electronic and surveillance system
that has been developed for Indian Ocean by
the United States. It is closely linked with
the Canberra Station. It is not merely a
transmitter which was there for Voice of
America broadcast. So, it is a part of network
of American interventionism in this region.
Similarly, there is a question of Trincomalee
storage tanks. What is this storage tank

with which they negotiated first with the
Coastal Corporation of Texas, a very big
oil firm and multi-national ?  Then,
defending in the very same Hindu interview,
he says, ‘I am going to ask for global
tenders’’. Everybody knows that his global
tenders are eye-wash. Whether it be in
Colombo or elsewhere, how these are
manipulated, we know. But, Sir, in this
case, that is not the question. In this case,
but he also says, <“We are free to give it to
any one. Who are you to come and tell
us to whom it should bc given 2’ But he

does not forget to say that the Western
offers are very attractive. So, whether it be
the Voice of America transmitter or whether
it be the Trincomalee naval facilities, that
has not been hidden from us. Same is the
case with regard to the question of Indian
Ocean. It was after 1971 when the United
Nations passed this resolution on the Indian
Ocean as a zone of peace. And now,
according to the President Jeyawardene,
Mrs. Bandaranaike took imitiative in this
because she was afraid of India’s design.
Such preposterous non-sense, I have not
heard from any one.

Whatever may be our differences, one
thing I may say. One thing, 1 am sure,
most of the same world would agree with
us that this is not an interventionist country
and this can never be an interventionist by
its very  composition, heritage and
background. This coustry may stand up
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for human dignity and hnman right. But it
connot be an interventionist. That has
been our record whether it be Bangladesh
where we withdrew under certain circums-
tances or, Sir, even in Sri Lanka when we
went to the aid in 1977 for a legitimate
government in defence of a legitimate
government. So, the question of Indian
Ocean is of paramount importance
to us.

There is a question of Law of Seas as
well as Ocean-bed resources. What is the
attitude of the United States and what is the
attitude of Sri Lanka on all these questions ?
So, Sir, it is very important for us to under-
stand the ramifications of this. It is not
just as though people would like us to
believe a conflict of certain interests which
have been there historically and which have
been there even after independence. But
today it is a new international importance.
If President Jayawardene and his Party
wishes to be gendarme in this part of the
world for the United States, we can have
no quarrel. But then, we have to be
cautious and we have to rcact and we have
to defend our interests. So, the question is,
whose voice i1s he echoing ?

When he says certain things or when
he says that he is going to somebody, what
does it mean 7 It is of consequence to our

strategic environment. We cannot sit still
when Indian nationals are attacked, apart
from all this. When people of Indian
origin had been killed, we had to stand
up and they cannot cover up our concern by
saying there is a question of domestic
jurisdiction. Even as you would know,
article 2 of the U.N. Charter clearly lays
down thal all States have to defend and to
promote human rights. Now, what is the
Sr1 Lanka’s record with regard to the
defence of human rights ? It is not only
the Amnesty International or others who

have said it but even the U.N. It is
important for wus, through a diplomatic
friendship, to focuss our attention and also
through various other organisations. There
has been complete and total discrimination
with regard to the educational and cultural
rights of the citizens and protection of
minorities. You see, we cannot understand
what be has been saying. I do not know

what he means by that this is not the
genocide but this in patricide.

1 cannot understand a statesman, even a
politician, of his maturity saying this kind
of a thing that it is fratricide and that it is
not genocide.

When Dalai Lama came here in 1959
and we welcomed him, one of the first
countries to support us was Sri Lanka, the
then known as Ceylon. What is the position
today ? The External Affairs Minister would
know better the position with regard to
Tamilians in Colombo and various other

places Tamil Tigers may be wrong
in having their choices.” But one thing I
can say that nobody can question their
patriotism. They have been driven to a
point of no return. When their vital
interest, their future is at stake, naturally,
they have to rise in revolt.

What I mean to say is that as far as
Sri Lanka is concerned they have by their
own choice created another Ulster, a nation
within nation. If it develops into a sign
of national liberation tomorrow, they have
to only blame themselves. At the same
time, I wish to warn about one thing.
Mr. Subramaniam Swamy is not here.
He said somcthing preposterous which I
could not understand, talking about a naval

blockade. I could not imagine that there
could be anything more irresponsible coming
as it does from an Hon. Member of the
House.

We have (o exercise restraint just as we
would continue to pursue our national goals,
So, we have to be careful because, as I said,
I wish to repeat that it is a question
involving our security environment and the
entire of our country is at stake.

DR. KARAN SINGH (Udbhampur) :
Mr. Specaker, Sri, the truly horrifying
situation that has arisen in our beautiful
neighbouring country of Sri Lanka, has been
a matter of very great sorrow and shock to
eyerybody, the unprecedented violence
against Tamils; lakhs of people uprooted,
fleeing in terror, hundreds, if not thousands,
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massacred and many gruesomely and in
cold blood in jail and, if Mr. Dhand'apani’s
report is correct, even in hospitals; piroperty
worth millions of rupees destroyed and an
already a weak economy shattered.

The murder of 13 soldiers may have
been a very bad thing. Even that is said
to be in response, in retaliation, to the rape
of Tamil girls earlier. But this cannot be
a licence for the armed forces of any nation
to turn against their own country men. It
is an astounding and unprecedented situa-
tion. Let it be very clear that although the
affected people are Tamils, this problem
is not one which is only agitating the
Tamilian population but the whole country,
from Kashmir to Kanyakumari. T represent
the northern most State in India. The

whole nation, irrespective of party, irres-
pective of language or religion, is deeply
concerned. There is deep distress, resent-
ment and anger, in the same way, as deve-
lopments in the Bangladesh situation were
not only a matter of significance for the
Bengalis but become a national problem.

Secondly, I would submit very respect-
fully that this cannot be looked upon only
as an internal matter of Sri Lanka. Our
vital national interests are involved. The
anti-Indian tirade that is going on there,
the fact that Indian nationals and Stateless
people, he refugees, have been attacked
and the impact of that upon 60 or 70
million Tamils living in India; the possi-
bility of super power involvement on our
very door-step which would be a grave
security risk, all those things make this
a matter of very close national interest (o
us. It will not be chauvinistic if we say
that India cannot remain a mere spectator
when such developments occur so close to
us and in such a sensitive area.,

There are three dimensions that should
be considered which [ would submit for the
consideration of the House and the Prime
Minister. Firstly there is the human aspecl,
the appalling human suffering that has taken
place. We must rush massive aid thrugh the
Government authorities and also through
non-official authorities like the International
Red Cross or the Ramakrishna Mission and
others. '
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I would suggest that the Prime Minister
should set up a Sri Lanka National Relief
Fund and that, as a symbol of our
solidarity every Member of this House
should begin by donating one day’s allowa-
nce to this Fund, so that it gives a sense of
solidarity, regardless of party differences,
to this matter. She must make an appeal
for donation in cash and kind, especially
clothing, medicine and foodstuff. Trans-
portation must be arranged for these. The
Foreign Minister mentioned about the ships
and how they were at the last moment asked
not to leave. In the refugee camps, diseases
are breaking out. We should offer doctors
nurses, medical assistance and medical relief,
because our experience, since 1947, of
refugee camps shows that this is the most

important and the most critical and painful
area where we can help.

Some mention was made by Mr.
Dhandapani of the fact that certain Hindu
temples had been broken. If any help is
required in the matter, if the Government
cannot do 1t, certain other organizations
can help in sending images or any other
help to the temples which may have been
broken according to Mr. Dhandapani’s
report.

So, thc first aspect is humanitarian.
The second aspect is political, and the
Foreign Minister himself has said that ‘‘the
most crucial point is the root cause of the
present problem and how (o deal with it.”
It is along and complicated matter into
which we cannot here go. But the Sinhalese
—Tamil relations havé been very unhappy,
and in her own interest Sri Lanka should
work out a political settlement acceptable
to the bulk of the three million Sri Lankan
Tamils. A (wo language situation is not
unknown in the world; in Canada, for ex-
ample, or Belgium; there are situations
where solutions can be found; a federal
solution can be envisaged; a
certain autonomy can be given. These are
various details that 'have to be worked out.
But this is a problém which the Sri Lankan
Government will have to tackle in her own
interest.” Otherwise, simply banning parties
and  forcing the Tamils to flee to the nor-
thern part may defeat the declared purpose
of maintaining unity in that country.



505 Dissn. on stmt. of M&E Afrs. SRAVANA 14, 1905 (SAKA) re. recent visit to Srilunka 5006

Finally, the question of security. If
our natiopal security continues to be
threatened in whatsoever manner, we will
have to maintain a series of options—diplo-

matic options, bilateral and multilateral,
economic options and other options. This
is something which only the Government

can spell out.

Shri Ram Jethmalani in his remarkably
mellow and, what shall I say, uncharacteris-
f tic speech when he started this debate,
spoke of the tradition of Lord Buddha. We
all revere Lord Buddha; and the tradition
of love and generosity is there. But let
me remind Shri Ram Jethmalani and the
other Members of the House that we also
have the tradition of Lord Rama who
fought all his life against injustice and
oppression. We also have the tradition of
Lord Krishna who, when Arjuna did not
want to fight, said ;

qenrgfass eda 1arg
Fafa=a: |

And we also have the tradition of
Lord Subrahmanya, the Senapaty of the
Gods, the great Tamil deity, who rides with
his spear against ill-doers.

Therefore, Sir, without in any way say-
ing that we should be aggressive, there can
be no shirking of our responsibility. And
if the Prime Minister, as we all hope,
moves with clarity of purpose, wisdom and
courage, 1 am sure the entire House and
the nation will support her,

SHRI TRIDIB CHAUDHURI (Berham-
pore) . I rise only to add my voice to the

consensus that has emerged in this discussion.

In this crisis—I call it a crisis involving
not only Sri Lanka and India but the entire
Indian subcontinent and the South Asian
Nations—the consensus that has emerged in
this House is that we should act with
utmost restraint. We have also to take
stock of the fact that howsoever much we
may wish it, we have to liw with this
problem for sometime to come,

The Tamil-Sinhala conllicts in Sri Lanka
are not going to disappear simply because
of our restraint or by the offer of help that
we have made to the Government of Sri
Lanka for foodstuff, medicines, fuel and
other things. We do not know as yet
whether the Sri Lankan Government would
receive it, At the same time, we have (o
bear in mind that the fact the biggest Tamil
party in Sri Lanka has been banned and
the Liberation Front, the Tamil United Libera-
tion Froat (TULF) has been forced to go
underground.

(Interruptions)

The main opposition party in Sri Lanka
has thus been driven underground. The
Elam Liberation Tiger’s, the terrorists or the
extremist group are also active and therc is
no doubt that this internal fight in Sri Lanka
will go on for some time and repression
of the type that we have just seen will
again recur from time to time. That is why
it is all the more necessary that we should
act with a certain amount of restraint and
not lose our perspective. And from that

point of view, I add my voice to support the
general policy line that has been followed
by the Government.

MR. SPEAKER : Shri Banatwalla,

SHRI K. MAYATHEVAR : Sir, | have
given my namec.

MR, SPEAKER : Your Icader has already
spoken.

(Interruptions)

MR. SPEAKER : Please don’t argue

with me.

SHRI K. MAYATHEVAR : No, Sir.
Please understand my feelings.

MR. SPEAKER : I have understood.
Please sit down.

SHRI K. MAYATHEVAR : If you
have understood, you should then allow me

to speak,
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SHR1 G.M. BANATWALLA (Ponnani):
We are thankful to the Prime Minister for
having rushed the Minister for External
Affairs to Sri Lanka. That was what we all
had suggested last time.

And, immediatcly after discussion here,
in this House, our Minister of External
AfTairs visited Sri Lanka This shows the
manner in which the Government has res-
ponded to the suggestions made here, to the

feelings of this House and also to the feelings
of the entire nation. This is a commend-
able act. I hope it will be maintained and
our other suggestions will also receive
the same kind of response from the Govern-
ment

Sir, after his return from Sri Lanka, we
have been told that supplies of essential com-
modities are being air-lifted and so on.
Again, all this shows that the Government
has great concern for the developments over
there and the needs of the people who are in
distress. However, the statement by the
Minister of External AfTairs here in this
House, after his return from Sri Lanka,
leaves much to be desired.

Sir, I may here point out one thing. It
was rather unfortunate that I was misunder-
stood and the Hindu daily and, perhaps, the
U N.I reported that I had objected to the
supplies of essential commodities like kero-
sene to Sri Lanka and that on raising such
an objection, 1 had walked out from the
House. Sir, it is preposterous to think so.
What T had said before walking out along
with my colleague, Mr. Abdus Samad was
that this kerosene—supplying statcment that
is kerosene—supplying type of Statemert
was unsatisfactory. I had said that the visit
is unfortunately ineffectual and on the un-
satisfactory statement on the visit, we had
walked out from the House. 1 have given

you a notice of breach of privilege and, as [
sec your reaction, 1 am sure, that any mo-

ment, you will ask me to move for the lcave
of the House.

MR. SPEAKER : You are very sega-
cious.
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SHRI G.M. BANATWALLA : I shall
wait for your decision.

Now, Sir, the present ghastly killings and
the reprehensible atrocities that have taken
place in Sri Lanka cannot be viewed in iso-
lation, They are a culmination of a deve-
loping situation. Unfortunately, our Govern-
ment took an attitude of indifference. I may

say that there is a deviation from our natio-
nal policy. I offer this criticism not with
any spirit of confrontation but, in order to
indicate the areas of lapse because this is a
critical issue. And this is a critical time and
in this issue, the hands of the Prime Minis-
ter have to be strengthened so that she can
deal with the question in a firm manner and
see that justice is donc.

Tt is, therefore, that I say that unfor-
tunately there was a deviation in our policy
with respect to Sri Lanka. Sir, Sri Lanka
wanted compulsory repatriation of those
who are of Indian origin. Our latc lamen-
ted Prime Minister, Pandit Jawaharlal
Nehru, was vehemently opposed to it,

Till his sad demise he reitcrated that
those of Indian origin in foreign countries
should be granted citizenship by those coun-
tries and must accepted by the governments
and people over there. But unfortunately ao
sooner Pandit Jawahar Lal Nehru was no
more then we had this agreement between thc
Primc Minister Lal Bahadur Shastri and the
Prime Minister Mr. Bandaranaike in 1964
and thereafter again in 1974 accepting repat-
riation of the people of Indian origin in Sri
Lanka.

Sir, this was accepted even against the
kishes of the Tamilians and the fact has
been recorded by the Estimates Commiitee
of our Seventh Lok Sabha in its Twentieth
report part 1T on Sri Lanka presented to this
House on 19th March, 1982. Because of
lack of time I would not read out that as-
pect but T want to quote :

“The Committee strongly feel that
while discussing the future of ‘State-
less’ Indians im Sri Lanka, these
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persons should not be viewed me-
rely in terms of numbers whose
dispersal can be decided by applying

a mechanical formula of ratio and
proportion. They are thinking hu-
man beings who have grown in a
certain social, cultural and emotin-
nal milieu and who should bc pre-
sumed to know where they bzlong
and what their future status should
be.”

Further the Committee said :

“It will be wunfair, nay in human,
to uproot any such person from the
place of his birth or domicile or
work and repatriate him against his
wish.”’

Sir, the government of Sri Lanka always
wanted to uproot these people but it is ra-
ther unfortunate that we in our desire per-
haps to promote friendly relations and to
strengthen relations with Sri Lanka had this
unfortunate deviation.

Sir, there were several complaints about
the discrimination against the Tamilians of
Indian origin. There were several complaints
about that. But I may say that it is rather
unfortunate that an attitude of indifference
was adopted with respect to these rzports. So
much so that as is reported by the Estimates
Committee in this Twentieth report which 1

am referring to at page 28 we arc told that
officials appeared before this Committee and
repeated that there was not any discrimina-
tion whatsoever in Sri Lanka. Sir, [ quote
just a few lines and 1 will conclude :

“Refuting reports of discrimination
against Indians in Sri Lanka, the
Ministry has stated that it is not a
fact that persons of Indian origin
in  Sri Lanka are being discrimina-
ted against on grounds of race or
on grounds of nationality vis-a-vis
other non-Sri Lanka nationals.”

Sir, what is this ? We have been saying
that discrimination takes place but the
government has been refuting these things

with the result I may say that this is a bet-
rayal of Tamilians of Indian origin in Sri
Lanka by the Government.

Sir, I do not want to be harsh. Perhaps
advertantly or inadvertantly, consciously or
un-consciously such statements have been
made by the officials before our Estimates
Committee. I hope now that the develop-
ments have taken place in Sri Lanka it will
open the eyes of the Government and a firm
policy will be adopted. If this is done the
cntire nation will be behind the government.

Y segw TAiE FEAT  (HTAA)
SATT TIFT GIgH, T a7 Ig  gad dAgl
I5HT A F qIFATT 93 TgF FI @I
2 1 gAY fAE 39 ge@ @Y & gl
qT ST @ & Tl aFqIqT  OF | qT
70 aFq fewgst &vql ¥ &1 Ay uw
qifa Y & Jgd AT & qfgal &1 TEFT
SATHAT HT IIH AT AT Wr g | ag &
oEt Mt g g g fagd faw Tadde
gt 737 afew st o eI &
19 U8 AT ATFAT PR @ W eraq
ATT(T ATTETT FLAT & | afwat & g
ATEATHE g1 WY & gg &g TH IR
arm w1 wgar gt g afew X fggw™
F AT FT AGAT § | I79% g:@ a3 & GG
a9 W g |

& Fgar szl g 5 o asq g g@
g & f& AFT T GIF A AgT TH dIE
vara fear g [ 258 sy @ grfew
FAIZ & AT § HIX AC & | gHIHA TG
¢ fr fao @A F 7T H 3-4 G AW
AR g & | JrEAT § fewgfaat g gae
gy 7 9 AYATE AN FT 71U AT A
wEard g o fenEg gar qra g &
gad garfas Fgi aRal F T FITArR
g% ¥ e e &Y gIHIT g FF Wi
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fF a2 93 & aTEd & JTA § A
ANFUALE 7 FmaEg FT A g AR

giaame orow gra & & fag & ar & @+
g Fgm wgar g f& :1€ WM gowaan
atw, R &Y efeal Y goea wAT @aR
¥ g% at g #19 s gfamre gy § &
& FI gAY Tood a1 F7 wifarE #
d1 IAFT 1§ FHL AL g7 |

& aarar gar g fa gad ufus g@
FT ard AT FIT g1 gFal g fF F1S7 AqHT
§ g9 A &1 foe afad wgr 91 w@r g
g1 frasy e¥estq &g o1 @I §, TIGEE!
SAIFAT F GLFE ATAT AT W@ | & =
ST FY GG F BT ATgar g & &1
gElqgg @ aA A & fF Srwar &
ANT IFF HIT AT AGY & | ATHAT WA
FTTF AN & 9 ST gIF fFAT ST
@2 3y U1 gg Adwr fAwe fF T
AT AFT & ART AGH § | FT SHAF &
AIFTT F1 TAW FIE goaal Ag 2 1 F47
GIFIT &1 4 B dgl 91 fF s o771
| AH I q1 g9 & fag sigren
Nz Mzonfeal § FFT I1FAT AT I
IAFT AT-ATA F1 &1 FT TFT FIT |
afew ag &gr war fgrgearT &1 qLEHIL &
fF ag sgr ¥ arf® g7 @ Fi1 qgi @
SHAT WAT ST G | GYHIT FT Ig Far
TEAGE@ AT AT E | ¥ FAT ATE@AT F
& agi #1 19-20 DG FA9T FT FATAT,
Feel AT Fgl T §HIE g | AVNT  FI
GIHRTT &1 g waar fgegear a1 70 7
SAAT HT FAE a@Rd Agr g faa
‘E & Jgd, gifow & agg SNagE 3@
F1 foafaar gs fFar mar g, & awr
& AT g7 A B wraE aEar a
aa% | g4 QO gfaar & & fag 2, daq
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¥ oF weg 7 aqrar fa qmw gfAar
n o1 fgrgeqral a@a § F @ & aw
e wREId@ @ e fraidata § a@R
Fa7 13 wfeqar FI & | AR AT
¥ gyarr afafaasg Y Sm@-Ae #1 a9
¥ TIFTATT T@T a1 ag uw fgafadar gw
21 1077 | GI9Y ARIFT, ¥ H ar ay
& fgrgearfaal &1 dn fear a1 w@r ¢,
ofaga & T fear I1 @Wr 2 | § g
g wmirfor s% w1 fF gard agw fafase

ATIIFIMT Gea! ®t FqHA § AR o
Gl 399 ATYFT AT UATIT AUT F2AT
21 fefas= R qreg mEr & aae
H faaifaee & faere 5@ gas e
331E 2 a1 arsy a1 fagar sqq 9w e
aEt &, F I AT fF v qrfe«y
299 939 FwmET . fufew fw q
TA1E 2, IqY 1 FIW O IS |

zx gag dfufegs 1 gv a=so | afg-
faas w1 & vzam fRenan awra g & ag
afae SaT FAFT ANF T F1 LY AGAT
gt & fergeama & qwmm &Mt &1 "gEn

g, FITHIT G AFATT qaw & A $7
THAT 2 1

AT qAg 9T F A1gqT1 § f gmardy
Fra g€ fFar qo ) g ud. 9% & gm
qITA K1 IS1AT AT 1A, ST ATZHTGN
g1 Er & 9EE IIAT FEr 9ifegn |
SAHT AT @ A FIH A T gHAT
1T RO A1 F) fHa®z g7 gear |
731z F frafael § &0 & ifeg o0x
AT WY g FIA 9T 91 39 faafger
fY F1E Fargy a8 g1y =ifgd | afigfar-
as & AAQT & W F qoF awag {y
ATAEAT FIJT § AR Figar argar g 5 ag
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fergeam &1 &1 A&t afer mifama &1
AT 2 |

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAO): MR, Speaker, Sir, 23 Hon.

Members have participated in this debate
and I am grateful to them for the views
they have expressed and the solidarity they
have demonstrated literally from Kashmir to
Kanyakumari on this issue. This is hardly
a debate because there is nothing to debate
on. We stand for the same thing, we have
expressed the same opinion. In fact, we
have expressed the same emotions; and
when it comes to emotions, there will be
no end to the expression of cmotions; it is
a continuous thing. Therefore, I would like

to say that there is very little for me to reply
to with the exception of one or two opinions
which were different from the general trend.
1 see no other point, no other opinion or
view which calls for a reply. No one
claims, not even the Government of Sri
Lanka that the situation in that country has
already come back to normal or everything
is fine.

SHRI K. MAYATHEVAR : When ?

AN HON, MEMBER :
claims.

No body

SHRI P.V. NARASIMHA RAO : It is
no one’s claim. What is being -said is that
the worst is over and if effective control is
cxercised, or continues to be exercised,
there is a likelihood, there is a possibility
of this sitvation tapering ofl thereafter.
This is the position there and I would not,
therefore, jump to conclusions; we only
hope, fervently hope, that things will come
back to normal in due course. They can
erupt suddenly, such things can erupt
suddenly but they do not come back to
normal suddenly. We all know this and
therefore this is the position which I would
like to inform the House of in regard to
the situation in Sri  Lanka. Since the
Prime Minister i$ going to intervene.

1 would only......(Interruptions)

SHRI ATAL BIHARI VAJPAYEE

| (New Delhi) : She will be replying. You are

intervening. (Interruptions)

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : No. the Minister is

replying.

(Interruption)

SHRI K. MAYATHEVAR : Did you dis-
charge your duties? What was your mission ?
Did you discharge it ? You did not tell the
truth to the House at all. You have not
brought all the facts to the notice of the
House and of the nation.

(Interruptions)

SHRI P.Y. NARASIMHA RAO : 1 have
made a detailed statement on that. 1
would not like to repeat what all I have said.
I would only like to place before the House
certain information which 1 think the
House should know. Earlier on, I told the

House that they asked for ships and we were
sending the ships; after that statement, there
was a bit of confusion or doubt in regard
to whether the ships were still needed. I
was categorically told that they were needed.

And when we made a further probe it
was said that they are nceded for taking
about ten to fifteen thousand refugees
who have some connections with the
northern provinces and who would on their
own free will like to go there. So, after
that we argeed. But when we gave orders

for the ships to move, we got certain
different signals, certain different messages,
which made us believe that there is some
rethinking in regard to whether the ships
are needed or not. So, I spoke the Foreign
Minister of Sri Lanka myself again in order
to clarify the position. In this process,
the ship which had already left Bombay had
necessarily to be slowed down on its way
because if it was not wanted, there was
no point in its entering the Sri Lanka
territorial waters. But the latest position
is 'that we have been told, and it has been
confirmed. that all the three ships are
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needed and they are proceeding. The first
ship that would have reached yesterday is
going to reach tomorrow morning and it is
going to be used tomorrow.

About food supplies, the first plane load
of supplies must have landed at Colombo
an hour ago or it is landing just now.
It was in readiness to take off since about
two days. But at the other side certain
things had to be sorted out and they were
not prepared to receive it. So, afler we got
the green signal it took off this afternoon
and must have reached today. A total of
nine tonnes of wheat flour, plus bread, plus
sugar, plus milk powder, plus some
clothing and medicines has been sent as a
first consignment.

SHRI K. MAYATHEVAR : To whom ?
I want to know, to whom it is being
supplied.

SHRI P.V. NARASIMHA RAO : The
plane will be flying shuttle service from
tomorrow. It will be shuttling between
Madras and Colombo and more supplies
would be sent. Naturally, we will keep an

eve on how much more is needed from
time to time, but the shuttle will start
tomorrow,

Something was said about the High
Commissioner, our High Commissioner in
Sri Lanka. Our High Commissioner has
not only organised the evacuation of thesec
Indians who could not fly out ecarlier on
because they were trapped in several places.
It had become almost impossible for us to
look after their safety and safe transit to the
airport. Conditions were so difficult at that
time. During that time the High Commis-

sioner, his Deputy and the entire staff of
the High Commission, under great personal
risk did every thing that was necessary to
ensure the safe transit and safe reaching of
these people the airport and from there they
were sent back to Iadia. N>t only this.
Since then the High Commissioner had
been knocking at the door of the Sri Lankan
Foreign Office for permission to visit camps
where other Indians are kept. This wa.
not given for a few days. As 1 was not in
a position to visit the camps myself, the
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High Commissioner also was not in a
position, but he has succceded in securing
permission and he is visiting the camps
now.

So far as Kandy area is concerned, our
Assistant High Commissioncr, Kandy, has
been visiting the camps regulary since the
day I went there. So, about visits, aboul
taking care, about finding out the news, now
there 1s no difficulty. Tt is unfortunate
that such a dedicated person has come in
for criticism by one Hon. Member.

SHRI C.T. DHANDAPANI : Sorry
for interruption. I received this mess-
age.

SHRI P.V. NARASIMHA RAO:
Have you received anything ?

SHRI C.T. DHANDAPANTI : 1 recceived
this message this morning...

SHRI P.V. NARASIMIHA RAO : Let
us nol castigate openly in this House.

SHR1I C.T. DHANDAPANI : I have
said that there is that allegation and there
is that criticism. This is just for the
information of the Hon. Minister. He
can check it up.

SHRI P V. NARASIMHA RAO : If you
have received anything, please let me know.
If there is any individual complaint, 1T am
prepared to look into it personally. But
from the floor of th- House if this is said,
it 1s very difhcult for any person to work
with the zcal and enthusiam that are needed at
the present juncture, These are some of the
points  which I wanted to clarify and the
information which I wanted (o place
before the House. There is nothing
more which T could add. I would not
like to anticipate what the Primc Minister
is going to say. I would only submit that
the situation has never been easy. But we,
as a neighbouring country, as a aation which
is vitally interested in what happens across
the straits, have been paying the utmost
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attention to the developments in Sri Lanka.
I do not wish to go into details of how
many others we have been contacting.
It is necessary that at a time like this, this
should be done on the largest possible scale.
This is being done. And I am happy to say

that our position has been appreciated,
fully understood not only in this country
but in all countries with whom we had
occasion to discuss this matter, whom we
had occasion to inform about how we feel
about this matter. This is the position, 1
have done.

THE PRIME MINISTER (SHRIMATI

replying.
The Foreign Minister has replied to the

~Debate, I merely want to give some infor-
mation to the House.

The debate in this House and in the
other have amply enmphasised the
intensity and extent of concern felt in the
whole country over developments in Sri
Lanka,

If I may digress for a moment, I should
like to remind the House that when we
speak of the southernmost point ©f India
let, us remember that Nicobar in the east
and Minicoy in the west are far farther

" South than Kanya Kumari. I am specially

mentioning this because every time I have
been there, the people have complained and
asked: Are we not part of India. Why do
people of the main land always stop at
Kanya Kumari?. That is why I should like
Hon. Members to keep this in mind.

Now, to the debate. It has shown that
these events are of relevance not only to
our Tamil population but have caused

anguish and anxiety to the entire nation.

I should also like to say that the attacks in
Colombo have not been on the Tamil popu-
lation alone. About two or three days
ago, a group of Sindhis came to see me with
a message from Sindhis there who have lost
everything and some of them, I am told,
have been living in Sri Lanka for sixty
years or more. I believed other people
of Indian origin have also suffered..
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Sir, I am glad that the Hon. Members
who participated in the debate by and large
showed balance and restraint. Other coun-
tries have also expressed, as the Foreign
Minister told you just now, appreciation of
our restraint, and have acknowledged our
special interest in this matter.

B

I thank the Hon. Members for their
support to the Government’s stand.

As Hon. Members are aware. 1 had
personally conveyed our concern to the
President of Sri Lanka, when I spoke to
him on the phone last Friday.

It was re-affirmed by our forei~a Minister
when he visited Colombo. He has alieady
reported to Parliament about this, President
Jaye wardene spoke to me on the phone.
He told me that the situation was coming
under control and our people would soon
be returning to their homes.

~ As you know, we have made it clear in
every forum and in every possible way that
India does not pose any threat to Sri Lanka,

nor do we want to interfere in their
internal affairs. I reassured the President
on this. We want the unity and national

integrity of Sri Lanka to be preserved. At
the same time, I pointed out to the Presi-
dent that developments in Sri Lanka affect
us-also. In this matter India cannot be re-

garded as just any country. Sri Lanka and
India are the two countries who are directly
concerned. Any extraneous involvement
will complicate matters for both our coun-
tries. We live in a region where many forces
are at work. not all of whom wish India or
our neighbours well. Forces of destablisa-
tion are at work. Hence, we must make
every effort to minimise any opportunity
for foreign elements to weaken us.

Members are jnaturally worried ~ about
the possible inolvement by other governments
in this situation. I asked the President about
the  reports that Sri  Lanka had
approahed other governments. His reply
was that America has promised some wheat
and U. K, some money.



519 Dissn. on stmt. of M&E Afrs.

PROF. N. G. RANGA (Guntur) : When
approached or independently ?

SHRIMATI INDIRA GANDHI : When
approached. Well, I did not ask this but
“just Judge by other reports. The President
said that Sri Lanka does not have any
outside ships except those sent by us and
that they do not have much need of money
at present. The rehabilitation work, accor-
ding to the President has started, The Sri
Lankan President has appointed a special
authority to take charge of this work. The
President said there are about 80,000 dis-
placed persons and he expects that they will
return home within a week. 1 also referred
in my talk to the special powers assumed by
the Sri Lankan Government to deal with
the secessionist movement and persons.
This may be necessary in exceptional cir-
cumstances. However, the manner in which

these powers are used is important because
of likely reaction within that country and
beyoud. 1 suggested to the President that

AUGUST 3§, 1983

re. recent visit to Srilanka 520

everything possible should be done to start
a process of reconciliation at the
earliest. T do not wish to go into the
various aspects of the situation which have
been brought out by the Members who have
spoken, or the dangers inherent in it. We
are alive to them. Our immediate interest
is two-fold to see that the killing, the des-
truction, the looting and the harassment is
stopped and, secondly, to provide as much
help as we can to those who are in need.
Thank you.

MR. SPEAKER The House stands
adjourned to meet at 11 A. M. on Monday.
the 8th August 1983.

20.58 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Monday, August 8,-1983]
Sravana 17, 1905 (Saka).



